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1. State of J&K through Principal Secretary to Government,
Health & Medical Education Department, Civil Secretariat, 
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(Advocate: Mr. Amit Gupta, AAG) 
 

O R D E R 
 

Dr. Bhagwan Sahai, Member (A): 
 

1. At the outset, applicant’s counsel seeks to withdraw the 

present TA. 

2. Dismissed as withdrawn accordingly. 

 
 
( Rakesh Sagar Jain )                  ( Dr. Bhagwan Sahai ) 
      Member (J)         Member (A) 
ND* 

 

 


